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Mr. Speaker: Hon. Members who
ask questions must be alert with their
supplementaries.
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Shri Manubhai Shah: There is a
total ban on the import of built up
scooters but in the past 8,000 to 4,000
urnits per year were imported.

Shri Joachim Alva: Are plans re-
garding models of manufacture

Government determing in the tinal run
the price to be charged in India? o
they not fix the price when the whoie
matter comes before them for con-
sideration?

Shri Manubhai Shah: Generally the
prices are governed by the demana
and supply but, as 1 have already
menuoned in the statement, the
prices of scooters, scooterettas, &uto-
cycles or motor-cycles are not at all
much higher than the imported price.
We have verified it by the price
charged for the import of components
and the manufacturing cost chargea
by the present manutacturers. >o, it
the hon. Member refers to any aof
tne three mauufactures 1 can assure
him that the difference in price 1
not very large.

Shri Rameshwar Tantia: From the
statement we tind that a Sombay
firm is making all these scooters.
May 1 know whether we will not
insist on them to make the spare
part also instead of importing them
irom foreign countries?

Shri Manubhai Shah: They are
making ali the spare parts and com-
ponents. What 1 mean by compo-
nents is the deletion of parts in the
course of a phased programme of
proauction. No umt can be made to
manutacture 100 per cent parts im-
mediately. There is a phased pro-
gramme of three or four years. As
the period goes by, the import of
components gets reduced.

Shri Heda: Since there is no
competition the law of supp.y and
demand would not come into play.
Therefore may 1 know how cur
prices compare with the prices of
the foreign collaborators in their own
country?

Shri Manubhai Shah: That is ex-
actly what I mentioned. It ig very
dificult, firstly, to ascertan the
prices of the imported scooters or
any of these items. But what we
have compared is that it the whole
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scooters were to be imported to India,
the difference in price of that scooter
and the price charged by the present
manufacturer here is not ‘oo large
and whatever difference is there—
it is 20 to 25 per cent—is due to the
fact that volume of production is not
adequate to make it an economic
unit.

Shrl M. R. Krishna: Is it not a
fact that the Canteen Stores Depart-
ment is still importing a large num-
ber of scooters for defence purposes?

Shri Manubhaj Shah: In the last
licensing period we have totally
banned, except some special items
which the Defence Ministry unavoid-
ably require for the purpose.
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Shrt Manubhai Shah: I am very
glad that the hon, Member has re-
ferred to this very important ques-
tion. We have planned for complete
self-sufficiency in auto.cycles, scoo-
ters, motor cycles and three-wheelers
in the next three years.

Shri Tangamani: We find from the
statement that the Bombay firm is
manufacturing auto-cycles and that
the manufacturing cost is not
Rs. 200. May I know the manufactur-
ing cost of these auto-cycles?

Shri Manubhal Shah: It is azain
the same question put in another form.
As I have already pointed out to the
House, the cost of the locally manu-
facture one is not very much higher
than that of the imported sne. The
difference is about 20 to 25 per cent.
and it is accounted for by the small
volume of production by the present
units. Once the demand goes up and
the production capacity increases
than want we have now, the price
will come down.
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Londion Juteé Amseciation

*1690. Shri Rameshwar Tantia:
Will the Minister of Commerce and
Industry be pleased to state:

(a) whether it is a fact that the
London Jute Association hag recently
decided to deal in the Pakistan raw
jute only directly with firms in Pakis-
tan and not via India, as previously
has been the practice;

(b) whether it is a fact that some
of the London Jute Agents have re-
moved their offices from Calcutta to
East Pakistan; and

(¢) if so, how far this new situation
will affect Calcutta as a traditional
jute centre in the East?

The Minister of Industry (Shri
(Manubhai Shah): (a) Government
have seen some reports to this cffect.

(b) No such information has come
to the notice of Government.

(c) This situation is not likely to
affect the position of Calcutta as a
traditional jute centre in the East.

Shri Rameshwar Tantia: For the
last ten years since Pakistan came
into existence this trade was being
done through Calcutta. That wag the
normal channel for this trade and
this new move by the Pakistan Jute
Board is just to injure the Calcutta
trade, Therefore are we thinking to
take some action to control the import
of low quality cutting or some thing
like that?

Shri Manubhai Shah: As the hon.
Member is fully conversant with this
trade, this diversion of the wmere
commission agency is not at all going
to affect our trade pattern or the
qantity of export from this country.
80, it will not be right to assume
that this particular move either on
behalf of the London Jute Associa-
tion or of the Pakistan Government
will at all harm either our jute in.
terests or the national interests.





